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'.an irregular, illegal and mischievous

manner in connjvace with officers of
the Delhi Administration, On, hund-
red and fifty plots have been sold
away to unauthoriseq persons, 42 plots
have beep allotted to’ persons who do
net {all in the category of landless, 23
plotg have heen allotteg to minors, 32
plots have been 3llotted to non-per-
manent residents. 28 plots nave been
atlotted to the near relationg of
the village Prsdhan, 10 plots have
been allotted o the relatives
of some Gram Panchayat inem-
bers and 67 plots have heen allotted
to persans who are not entitled to such
allotment as their families had already
been gallotted land, It would thus be
seen that 317 plots out of 344 plots
hag been disposed of in & manner to
frusirate the implementation of 20-
Point Programme of the Government,
This has helped vested interests who
are rich and resourceful, Some of the
aliottees are outsiders gnd not entitled
to land at gll, This land grabbing has
deprived a number of poor landless
persons, This is a very serious matter
which requires 5 thorough probe by
the ¢.B1 so as fo unearth the truth
and bring 1o book the erring officialg of
the pelhi Adminisfration for misuse of
their official position ang playing a
fraud and mischief on the poor and
landless persons of Gitokhani village.

I request the Government to look
into this matter urgently and stop this
#legal allotment immediately pending
enquiry by the CBJI.

SHRI PAWAN KUMAR BANSAL
(Punjab). Sir, I wish to gssociat, my-
self with the sentiments of Shri Man-
har, This is a~glaring example where
those charged with the responsibility
of implementing the 20-Point Program-
me have, in connivance with some un-
scrupu'ous elements deprived the real,
genuine people of their due right in
getting these plots allotted, With these
words, [ also urge the Government to
conduct gnh enquiry in to this matter
through the C.BI and take action
against those who are found zuilty

SHRI VISHWA BANDHU GUPTA
(Delhi); T would also like {o associate
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myself wity this because it is a Very
important matter,

THE VICE-CHAIRMAN
JAGESH DESAIY. All right.

1.00 P.M,

Gruesome killing of Harijans in
Jehanabad district of Bihar
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Mr, Vice-Chairmgan,

Certainly it ;s a c'ass conflict, 1 want

(West Ben-
Sir, I asso-
ciate myself with him, (Interruntions).

that there sbould he a thorough dis-

cussion in this ¥louse on this matter.

SHR] PARVATHANEN! UPENDRA
Vice-Char-
Tola
Ghaghari Shantinagar near Jehanabad
is 5 very serious incident It is pll the

Mr.
incident a2t

(Andhra Pradesn):
man, Sir, the

more reprehensible.....

SHRI SURESH KALMAD[
rashtra;. What abonut Guntur?

(Maha-
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SHRI PARVATHANEN] UPENDRA -
i am coming to that, It is all {he more
reprehensible  because it happened
within cne and a half months of an-
-olher gerious incident two kilometers
away- And it shows the fallur=s.of the
Bihar Government to take adeguate
precaulionary m2asures Unforiuna-
t2ly, we have been wilnessing such in.
cidenis repeatedly ang this House and
tne~State Lezisiatures ars repeatediy
assurd that adequate protection ould
be given to the weaker sections, parti-
cu'arly the Scheduled Castes and the
Scheduled Tribes, But the failure .is
there, I do not want io plame 4 par.
ticular party or Government for this,
Such jncidents are happening iy many
places, ma; be more in the Congress,
ru'ed Slates, PBut we Lave jo find a
solution to this social problem, Tt is
unfortunate that 1he police also had
been Inactive in thlb case as well as
in the -earlier cas2 And the eHici-
ency of the police could pe gouged
from the fact that even after heing
" forewarned aboui tlhe presence of
some extremists in that villags, they
cou’d not protect even the Chiel Mi-
nisler from being attack:d Ly an ex-
tremist, 'That shows the cfficiency of
the police there. My hon. friend pro-
voked me to make this comment. The
hon. Prime Minister ,was vevy prom-
pt to consol- of Havijans
when a similar incidant happened in
Neerukonda in Guniur wherg onc per-
son died,  We welcomed him there
since the Prime Minister of the coun-
iry wage showing his cconcern ahout
the weaker seclions, B'th, unfortunate-
1y, even serious incidents, more serious
incidents, Lave been occurring in UP,,
Gujarat and other places, But the
Prime Minister could not find tim, to
visit thesg places, 1 am very sorry,
he had only to satisfy himself py send-
inz {he Home Minister. but he himse'{
dig not go, [ wish the Prime Minis-
ter had gone there 1o conscle the
families cf the victims,

tha ;-..‘I,.._!'y‘,

Lastly  Sir, I demand noy only ,a
judicial probs, but also a parliamen-
iary prohe info these incidents hich
are happzning repeatedly in wvarious
‘States. Thank you, Sir,

[16 AUG,
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THE VICE-CHAIRMAN:
GESH DESAI): Mr,
Sirgh

(SHRI JA-

e ()
GINER .rrﬁ T A
IR M T 3 om qr, &y (-ﬁ'.]
PR A B g er"r FIT”"Q"
9. SIgaf :’n'lﬂ‘“ -
T BT Wi v |<r°
EEn g“(vﬁ Etr"rg~-.. % T

il "'ﬂ'&ﬂ' O i 218 sy Hiew
ZI -4

i, 7 ma- & fo1 8e
pcis G’i‘i‘-:'fiﬁ'frr& "aw o madr
qi5 TEIR

a ]
-
% L
"t' g

b

L]

o

U3

i

Py

"_‘“l! l Ef

AR}

-
I TH A4 &7 gqy fra
EARSERIATIRR: ¢ SRS g 5 T T
iz wW FNfes o sodr g
e YR

o T EIGw YRR, &8

9T 5449 afen =g {-} Tiey
‘fTE Tﬁﬁ ‘fﬁlg J.,u E’_\'"R E;-
. §

VS Sl __m«. ardfr & & 3an
far =3l FfeT sav ¥ sz atfes
feg, sl 8 @ 3R wiweTE 16
e, wAlE ferrad gl we
g G w S g 2f oo e
g4 WEH Fisw @, Afew o
TEAE T & e 5% ®q 3
g NEIETS wgaR §8F eod
TR IR S Bl A PO
g4

AAT F 5T G T w97
CEE-COE B B rE oy 5 5'3"?
swT BT are F1 IiT sgian =T
e o & miosr :«1.:.. T
g fv owa gea fadr 40 =1 ofas
F np.!xanﬁ G ST u.:rmam
fgamr % g WISy h
TEAT g {:1 EATES T;Mn tnﬂ'\ .»H'é
RIS AU S (B P
WY T F ;T UG ! @i

ZAFT T ST W

g

. B AT o7
agl 9T @ @ $fam ¥ s

‘aﬁ ki

266

Ram  Awadhzsh ,

e e



\

267 Special

[ 7w w3aw f53)

g, o WHo Gio F AT STHT IEA
Fe fr gWR 7l =® W1 ™ g,
oG W gy | dEl F TEAK
Fed ¢ f& ga awm FB AE I
gHd | qg ¥ q FL Gg SEAIEE
§g fwediAET star g W SgREE
ST q% st g oAt SEHT  agl
grars wAr S0 § ) 9 W AR
F TR faTuaE 3 | (T R )

& gmas wzw g f@ oW =
R AE T OFE W gt qT
aEH FQ g... (samym)
IO R LG g |

gaawwas (st waw W) ¢
wa  foepa  Ad,  weEr WA
zizw 2 fen ooy wa fAee @
qr, ¥ R &« fare 3 fE9,
HT HIT 435 ATIC | S

st TR wadm fag . § owmE
fqta §  alF WST  FEN W
TMEH AGl W, ..

~ THE VICE-CHAIRMAN (SHRI
JAGESH DESAI)., Nothing of what he
says will go on record...(Interrup-
tions).. .Pleasc sit down....(Interrup-
tions).. You wanted one minuie and
I have given you more than two minu-
tes,

SHRI DIPEN GHOSH. Sir,...
(Interruptions).. .

THE VICE-CHAIRMAN (SHRL
JAGESH DESAI): You see, he wanted
One minute and I have given him two
minutes . (Interruptipns)... Plesse
sit down Nothmg will go on record 1
wilf not allow all this.  (Fiterruptions)

SHRI DIPEN GHOSH (West Ben-
gal); This is a very serious matter, Mr,
Yashwant Sinha raised this pgint.
Certain Members wanted to associate
themselves 'with fhe ‘Special Mention.

- o oo A Lo d 2ien . At Amn o

[RAJYA SABHA]
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itwg Members or three Members are
allowed o associate themselves with

this Special Mention, We have seen
that y,. have spent half-a-day in con
nection with a Special Mention, It
continued the next day also, Mr.
Ram Awadhesh Singh hails frorn that
State, He hag very deep feclings with
the people there, He is involved In
the area, with the people there. S0 he
should e allowed to complete,

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI). j want to make it
clear and let i{ glso be on record, He
camg to me and requested me and [
said: yes, I will allow you, I asked him
whether within one minute he would
be able to complete. He said yes. His
name was not there. His name wag not
with me. Even then 1 allowed him
But then he took 2 minutes, 3 minutes,
and he continued, | cannot allow this.
(Interruptions) Al righi, within one
minute you must complete,
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Reported attempt to molest a colleze .

T

girl in a DTC Bus

3 -

SHRI VISHWA BRANDHU GUPTA
Delni): Mr, Vire-Chairman, Sir; I
would like to pring to your notice a
serious matter which is avout : DTC
‘bus. It appears that to travel by a

TC pus, you have to be a Physical
fTraining Instrucior. If you are a
'girl, then you nave to be a Phycical
Training Instructor,

Sir, the incident has béen published
in the Hindistan Timés today ' about
Mohisha Versfig - This young lady, 1
think, should 'be ‘congratulated for her
Pravery and héit'presence of mind:to
be dbla' to defend hersslf in o' sitwation

L4
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in which rhe was put in the DTC bus,
It she had nol been the kind of person
slie was. I am sure there would have
been srioug consequences for the young
lady. The question arises as to what
is the security provided by th, Police
or by the DTC in the DTC buses in
Delhi, It 1s a matter of serious con-
cern, This is the capital city, There
is a university here. There are so

many colleges The girls have to
come out and go pack alone, ‘some-
fimes in buses, from their colleges

back to their homes at odd hours. If
some kind of security is not provided,
then it is g serious matter, If the DTC
people themselves beecome culprits in
trying {0 do eve-teasing with tha girls;
then it 1s a very serious matter for
the Police. The question is as tp what
are the rules ip the DTC. What is
the system jy which they are able to
jdentify those people who were actug-
1y in occupation of the bus a¢ that.
time? gir it is a matter of very serious
concern that when the pNizamuddin
Police Station people were asked about
this matter, they said that they had no
report and that they had no jurisdic-
tion. They say that they have no
jurisdiction that they cannot find any
way to locate those people, And they
are not carrying out any engquiries
even, now. Sir, if a story appear in
Dalhj in 5 nalional newspaper on
the front page. you can imagine the
plight of the parents who will have 40
send their children to schools and
colleges far away, and for then thera
is no otheyr alternative to this,

Mr. Vice-Chairman, Sir, what I wailc
securily measures

Can there
be an alarm sysfem fitteg like in ihe

to know is what

are provided in the buses,

Railways so that in case a person is in
diﬂiculty’ she can at least pull a chain
oy attract attention of outsiders or find
a way of stopping the bus? Now it-was
a physical strength matle, tor'" this
young lady who hagi‘ 10 jump('c")yt‘ar-i,d
jump out with a .qup‘xjig. The ,?glgr}t
disappeareg dnq there is no trace of
thai' person, Theh'she had ‘managed
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